Annexure - 2
Amay Home Services Limited; CIRP commenced an 17.05.2024;
5

List of eredttors as on 22.09.202!
List of secured financial creditors {other than financial creditors belonging to any dlass of creditors)
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1. As per Regulation 14 of IBC 2016-

Where the amount claimed by a creditor is not precise due to any contingency or other reason, the interim resolution professional or the resolution professional, as the case may be, shall make the best estimate of the amount of the claim based on the information available with him. The interim resolution professional or the resolution professional, as the case may be, shall revise the amounts of

claims admitted, including the estimates of claims made under sub regulation (1), as soon as may be practicable, when he comes across additional information warranting such revision.

2 dmitted are subject to further

3. Email dated 16.09.2025 has been received from IDBI stating that they are in the process of filng claim, however no claim has been received tillthe date of this lst.
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on the basis of any additional information / evidence / dlarification which may be received subsequently and which warrant such revision/substantiation/modification.




